A

CENTRAL RDMINISTRAT IVE TRIBUNAL , PRINCIPAL BEmCH

0.A. N0, 502/96

Hon'ble Shri R.K.Ahooja, Member(A)

New Delhi, this 13th day of March, 1996

Suresh Chang Sharma

s/o Shri R,S,Sharma

r/o C~15, Central Jail,

Staff Quarters,

Tihar Jail

NElU DELHI. ce, Applicant

(By Shri Harvir S ingh, Advocate)

Versus

1. Lt. Governor of NeCoeT, of Delhi
. 0l4 Secretariat
New Delhi o 53.

2. Exécutive Engineer

P.,D. Dn, XI, N,C,T.
NEW DELHI,

3. Superintending gEngineer
Coordinat ion)
C.P.t.D., I,P,Bhawan
Io po ES tate
NEW DELHI, s e Respendents

L. : : ’

LY .

ORDE R(Oral)
Learned Counsel for the applicznt seeks Bermisicn
to withdray this Original A

Brounled

pplication, Persmision js

The application is dismissed ag withdrayn,

No costg,

/RAG/




